No. HIGH COURT/NAS STORAGE/287/2025

HIGH COURT OF JUDICATURE AT BOMBAY

CORRIGENDUM- I

Read :- 1) Tender Notice No. HIGH COURT/NAS STORAGE/294/2024 dated
30/07/2024

Tender ID : 2024 BHCMU_1062957_1

Corrigendum Type : Cancellation Corrigendum

This is to covey that the Competent Authority has decided to cancel
the Tender Notice No. HIGH COURT/NAS STORAGE/294/2024 dated

30/07/2024.

High Court of Judicature at Bombay

Sd/-
Registrar General
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Date: 01* April 2025.



